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‘BR. ' FAROOQ ABDULLAH (Srina-
atr} 1 -have -already -given .potice
;. (Interruptions).

. SHR] P. NAMGYAL:
call attention .already.

I.have ;-gi:ven

MR. DEPUTY-SPEAKER: You
cannot bring in a subject about the
conduct of a Member. The conduct
of @ Member cannot be discussed
here. That will not go on record.

(Interruptions) *

MR. DEPUTY-SPEAKER: Already,
the Finance Minister has made a state-
ment. Anything on the conduct of the
Member will not go on record.

SHRI P. NAMGYAL: We should
have some opportunity to discuss it.
He can also clarify what is reported in
the press....

MR. DEPUTY-SPEAKER: I have
already said that the conduct of

another hon. Member cannot be dis~

cussed, This will not go on record.

(Interruptions)*

SHRI JYOTIRMOY BOSU: We are
very sorry that-that was taken up
when he Member had gone away.
Now, he has come, and he should
have an g¢pportunity to make a per-
sonal explanation. ... (Interruptions).

MR. DEPUTY-SPEAKER: The
Finance Minister hag already made a
statement. Therefore, I do not want
any discussion on that. Now, I will
go to the. next item. Now, Papers
io. be Laid on the Table.

(Interruptions)
MR. DEPUTY-SPEAKER: All of

you please sit down. Without my per-
mission, nothing will go on record,

(Interruptions) *
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'PAPERS LAID ON THE 'J:ABLE

ANNUAL REPORT OF Rmonu. ENec.
“COLLEGE, ROURKELA XOR 1979-80, STATE-
MENT _EXPLAINING - REASONS FOR NOT
FAMEING ANNUAL RAPOST EXC. OF, INDIAN
INKITHEE OF AQVANCED . STUDY, . SDVMEA,
ADDITED ACCOUNTS OF UNIVERGIXY. OF
.HYDERABAD, FTC,

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): 1I.beg to lay on the
Table: —

(1) A copy of the Annual Report
(Hindi -@version) of the Regional
Engineering  College, Rourkela
(Orissa), for the year 1978-80.
[Placed in Library, ©See No. LT-
2416/81).

(2) A statement (Hindi ang-Eng-
lish versiops) explaining regsons
for not laying the Annual -Report
and Accounts of the Indian Insti-
tute of Advanced Study, Simla for
the years -1977-78, 1978-79 and
1979-80. [Rlaced in Library. See
No. LT-2417/81,]

(3) (i) A copy of the Audited
Accounts (Hindi and English ver-
sions) of the University of Hydera-
bad, for the year 1979-80.

(ii)) A .statement (Hindi and

English wersions) .showing rea-

song Jor delay .in laying the Au-

dited Accounts of the University

of Hyderabad, for the year 1979-

. - [Placed in Library, .See No.
LT-2418/81.]

NOTIFICATIONS UNDER ESSENTIAL ComM-
MODITIES ACT AND WAREHOUSING COR-
PORATIONS ACT, ANNUAL REPORT ETC.
oF NATIONAL HEAVY ENGINEERING Co-
_OPERATIVE LTD.,, NEW DELHI

THE MINISTER OF AGRICUL-
TURE, RURAL RECONSTRUCTION,

*Not - recorded.

@English version of the Report was laid on the Table on 23rd March,

1981,
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IRRIGATION AND CIVIL SUPPLIES
(RAO BIRENDRA SINGH): I beg to
hjr‘ on the Table: —

(1) A copy of the Delhi Roller
Mills Wheat Products (Ex-Mill and
Retail) Price Contro] (Amendment)
Order, 1881 (Hindi and English ver-
sions) publisheq in  Notification
No. G.S.R. 284(E) in Gazette of
India dated the 9th April, 1981,
under sub-section (6) of section 3
of the Essential Commodities Act,
10656. [Pluced in Library. See No.
LT-2419/81.]

(2) A copy of the Central Ware-
‘'housing Corporation (Amendment)
Rules, 1981 (Hindi and English ver-
sions) published in Notification No.
G.SR. 289(E) in Gazette of India
dateq the 10th April, 1981, under
sub-section (3) of section 41 of the
Warehousing Corporations  Act,
1962. ([Placed in Library. See No.
LT-2420/81.]

(3) (i) A copy of the Annual
Report (Hindi and English versions)
of the Naticnal Heavy Engineering
Cooperative Limited, New Delhi, for
the year 1979-80 along with Au-
dited Accounts.

(ii) A copy of the Review
(Hindi and English versions) by
the Government on the working
of the National Heavy Engineer-
ing Cooperative Limited, New
Delhj for the year 1879-80,

(4) A statement (Hindi and Eng-
lish versions) showing reasong for
delay in laying the documents men-
tioned at (3) above. [Placed in
Library, See No. LT-2421/81.]

ANNUAL REPORT ETC. OF LALIT KALA

AKADEMI FOR 1879-80 AND ANNUAL

ACCOUNTS FOR NATIONAL SCHOOL OF
DraMA, NEw DrrLHr For 1979-80

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL): I beg to lay
on the Table:
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(1y (i) A copy of the :Annual
Report (Hindj ang English versions,.
of the Lalit Kala Akademi, New
Delhi, for the year 1979-80 along
with Accounts.

(ii) A copy of the Review
(Hindi and English versions) by
the Government on the working
of the Lalit Kala Akademi, New
Delhi, for the year 1879-80.
[Placed in Library. See No. LT-
2422/81.]

(2) A copy of the Annual Ac-
counts (Hindj and English ver-
sions) of the National School ef
Drama, New Delhi, for the year
1979-80 together with Audit Report
thereon. [Placed in Library, See
No. LT-2423/81.]

NOTIFICATION UNDER SHIPPING DEVE-

LOoPMENT Funp (LOANS AND OTHER

FINANCIAL ASSISTANCE) RuULE, 1981

AND ANNUAL REPORT ETC. OF TaMIL

NapU AGRO-INDUSTRIES CORPORATION
LTp., MADRAS FOR 1979-80

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI R. V. SWAMINA-
THAN): I beg to lay on the Table:

(1) A copy of Notification No.
G.S.R. 76(E) (Hindi and English
versions) published in Gazette of
Indig dated the 21st February, 1981
authorising the Deputy Secretary
(Fisheries) to receive applications
from fishing companieg desirous of
raising loans etc. from the Ship-
ping Development Fungq for the Ac-
quisitiop and maintenance of tra-
wlers, issued under Rule 3 of the
Shipping Development Fund (Loans
and other Financial Assistance)
Rule, 1881. [Placed in Library. See
No. LT-2424/81]

(2) A copy each of the following
paperg under section 619A of the
Companies Act, 1956: —

(1) Review (Hindi ang English
versions) by the Government on
the working of the Tamil Nadu
Agro Industries  Corporation



